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    GOVERNMENT OF INDIA 

   MINISTRY OF AYUSH 

 

RAJYA SABHA 

STARRED QUESTION No. 24 

TO BE ANSWERED ON 21.07.2026 

 

National Ayush Mission 

 

24 Shri K.R.N. Rajeshkumar: 

 

Will the Minister of Ayush be pleased to state: 

 

(a) whether Government has reviewed the implementation of the National Ayush Mission; 

 

(b) the details of institutions and facilities strengthened thereunder; 

 

(c) whether manpower shortages have been identified; and 

 

(d) the corrective measures taken thereon? 

 

 

ANSWER 

 

THE MINISTER OF STATE (IC) OF THE MINISTRY OF AYUSH 

(SHRI PRATAPRAO JADHAV) 

 

(a) to (d) A statement is laid on the Table of the House. 
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The Statement referred in reply to Rajya Sabha Starred Question No. 24 for 21.07.2026 

(a) The evaluation of National Ayush Mission (NAM) under seven (7) Centrally Sponsored 

Schemes (CSS) under the Health sector covering the Ministry of Health and Family Welfare and 

Ministry of Ayush Umbrella Schemes has been carried out by NITI Aayog in 2025. Recently a 

review has been undertaken during 29th June, 2026 to 1st July, 2026 with senior functionaries of 

States/UTs to assess the progress of infrastructure development, service delivery, human resources, 

digital integration, medicines’ supply and governance mechanisms under NAM. Earlier also these 

reviews were held during NAM Conclave on 1-2 May, 2025 and during the Departmental Summit 

on “National Ayush Mission and Capacity Building in States” in the month of September, 2025. 

Further, one to one meetings, periodic review meetings and field visits are regular features.  

(b) Under NAM, as per the proposals received from State/UT Governments through State Annual 

Action Plans (SAAPs), financial assistance has been provided for establishment of new Ayush 

facilities as well as strengthening of existing facilities. The detailed status of supported facilities in 

the States/UTs is furnished at Annexure.  

 

(c) & (d) Yes. Public Health being a State subject, the primary responsibility to deploy the 

manpower in the country comes under the purview of respective State/UT Governments. However, 

under NAM, the components for setting up of up to 50/30/10 bedded integrated Ayush Hospitals, 

upgradation of exclusive standalone Ayush Hospitals inter-alia are having provision for contractual 

deployment of Ayush Doctors and paramedics. In this regard, State/UT Governments may submit 

their proposals through State Annual Action Plans (SAAPs) as per provision of NAM guidelines. 

 

***** 
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Annexure referred in reply to the Rajya Sabha Starred Question No. 24 for 21.07.2026 

Annexure 

 

(i) 12500 Ayushman Arogya Mandir (Ayush) have been operationalized by upgrading Ayush 

Dispensaries and Sub Health Centres. 

(ii) 228 units have been approved for establishment of new 10/30/50 bedded Integrated Ayush 

hospitals. 

(iii) 24 units have been approved for establishment of New Ayush Educational Institutions. 

(iv) 390 units have been approved for establishment of New Ayush Dispensaries. 

(v) 866 units of Ayush Hospitals and 10225 Ayush dispensaries have been approved for 

strengthening of infrastructure. 

 (vi) 80 Under-Graduate and 49 Post-Graduate Ayush Educational Institutes have been approved 

for strengthening of infrastructure. 

 

 

 


